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BEFORE THE SUPREME COURT SPECIAL LOK ADALAT
 PROCEEDINGS OF

Civil Appeal No(s).  11817/2016

DR. G.K. VERMA AND ORS.                            Appellant(s)
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DR. T.P. VAIDHYA AND ORS.                       Respondent(s)
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                    Mr. M. Gireesh Kumar, Adv.
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                    Mr. S. Gowthaman, AoR
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Mr. Anupam Kumar, Adv.
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Mr. Avnish Kumar, Adv.
Mr. Sandeep Kumar Sharma, Adv.  
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               A W A R D

No  settlement  could  be  arrived  at  between  the  parties

concerned.

2. Accordingly, the matter is referred back to the appropriate

Bench.

3. List on 19.11.2026.

(SACHIN KUMAR SRIVASTAVA)                       (ANJALI PANWAR)
    COURT MASTER (SH)                         ASSISTANT REGISTRAR
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